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tamil N aclu) ia a loa, It.odin. demand 
of the people ; and ' 

Cb) ,~, JOt the 'I,tepa taIc_ ." Gcwern. 
.ent in thi8, ,eprd 1 

THE MINISTEIl OF STATE OF 
nm MINISrRY OF SHIPPING AND 
TRANSPOR.T (SMRI Z.R. ANSARI): 
(a) and (b) : During tbe 6th Five Year 
Pt_r. the Kerala Government had for. 
warded certain proposals lor b~in. 
taanted under the Central aid pro
ararnme of state road. 0' inter·state or 
economic importancr, which included 
the Kottoor .. Ambasamudram, an inter
stato Road a110. The proposa' however 
could not be accommodat ed owing to 
limitation or resources and olher 
priority considerations. 

Policy regarding providing DIning 
eare fn Trains 

2699. SHRI N. TOMBI SINOH 
Will the Mini~ter of RAILWAYS p1eas
ed to state: 

(a) the number of trains that have 
been provided with d ioing cars; 

(b) whether Government have 
introduced a change in its policy 
retarding providing dining cars in 
trnins ; and 

(c) jf so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI MADHA VRAO SCINDIA) : (a) 
to (c) : Dining Cars have been provided 
on 18 pairs of trains and Pa ntry/Buffet 
cars on 71 pairs. The policy now being 
followed is to replace Dinin, cars by 
Pantry cars as far as possible and to 
serve to passengers on trains meals 
etc. which are picked up from static 
caterina units at stations. 

Moratorium on the Ope.11lI of New 
Unlversides 

2700. SHR J N. TOMBI SINGH: 
Wilt the Minister of BDUCATION be 
pleaeod to state: 

(a) wbetber tber. i.. DIO ratoriua 
ott the openin., of new UDiye~dei; 

(b) if so, since when and _pto what 
time; 

(c) whether some of the lna,itutioDl 
doomed a. universities have moved tbe 
Goveroment to convert thom into f." 
fted.ed univ .nsities : 

(d) if so, details thereof and, tb e 
Government reaction thereto; and 

(e) the num.ber of the institution. 
under the Centre nOw deemed •• 
u~ iVersities ? 

THE MJNISTER OF EDUCATION' 
(SHRI K.C. PANT) : (a) No. Sir. 

(b) Does not arise. 

(c) and (4) : At its meeting held on 
tbe 4th October, 1983 the Executivo 
Council of the lamia Millia Islamia 
decided to request the Ministry of 
Education and University Grants Com .. 
mission to grant statutory central 
univerbity status to the Jamia. The 
proposal Was considered by the Univer. 
sity Orants Commission and it rearctt. 
ed its inability to accept the proposal 
to convert the Jamia, at preseat. 
deemed university, into statutory uni. 
versity. 

(e) Fifteen institutions have 80 far 
been declared deemed-to-be universi. 
ties by the Central Government under 
section 3 of the University Grant. 

C ommissjon Act. 

Leak Detected In Power TUdnel of 
Edamalsyar Hydro Electrie 

Project 

2101. PROF. K.V. THOMAS: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether the Government of 
Rerata bas requested the assistance of 
Central Water Power Commi •• io. and 
Central Blfctricity Autbority to.'" 



tira_~t)·~~i.\h~. 'le~ c1e(ect';~a In .he 
power'tunne1 'of the 'Edamalygr' Hydro' 
Ele~tric Project; and 

• , I 
.,., I' \1 

(b) if so, the steps taken to asstst' 
the Kerala GOvernment ? 

; THE MINISTER. OF SfATBl1N 
11tE DEP~ll'tMENT OF POW·E.R 
(SHRJ ARUN NEHRU): (a) and (tll: 
Yes, Sir. On a request from the Chair. 
"'Ot IC.crala Stat. Blc~tricity Board, a 
team. of officers from the Central 
Water Commission, Central Electricity 
~~h~ity and Geological Survey of 
IQdia visited the Ed~lmalayar Hydro. 
Electric Project site. The tearn has 
liven 3uggestions to the State Electri
citY Board for taking necessary 
remedial action. 

Trains Cancelled Permanently in 
Bhavnagar Division 

2102. 'SHRI MOHANBHAI PATEL: 
Will tbe Minister of RAILWAYS be 
pleased to state: 

(a) the BlJmber of trains which have 
b,en cancelled permanently in 
BhavnaSar Di"ision for the last three 
years: 

(b) the reasons therefor; and 

Year NMEP (Rural) 

Cash Kind 

(Rs. in Jakh,) 

'/' ' I Ycf~befh~r the're is any prop,*,r 
to restore them ? 

Tim MrMl9TB1l Of': STA 1'B IN 
THE MINISTRY OF RAILWAYS (SHIll 
MADHA VRAO SCIND (A) : \a) Three 
pairs. 

I,: \ 

(b} 285/286 Siher.Palita.,a PHteIJ~' 
g~r and 297/298 Gadhada~Swami .. 
narayan"Niflrale MiKed due to poor; 
patroaisation and 379/380 Sar~diya. 
JU'J1saadh Mixed were cancelled· d~e to 
cQ,mplctel, washed away track. 

(c) No, Sir. 

Assistanee Rendered to State Govern
ment of Gujar.t to Control Malar,. 

2703. SHRI MOHANBHAI PATEL; 
Will the Minister of HEALTH AND 
FAMILY WpLFARE be pleased to 
state assistance rendered to state 
Government of Gujarat during the last 
three years, year-wise to control 
malaria 1 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH 
(SHRI YOGENDRA MAKWANA): 
The year-wise break-up 0: Central 
Assistance to the Government of 
Gujarat under the National Malaria 
Eradicat ion programme for the last 
three years is a~ under: -

NMEP (Urban) 

Cash Kind Total 

------------_._----- ._- ._- _-

1982-83 

1983-84 

1984-8~ 

345.00 139.28 

500.00 276.54 

809.09 327.23 

. !rQwer <;elJeration by Indigenous 
. " I Built Sets 

2704. SHlllfMATI JAYANTI PAT .. 
NAIK : Will the Minist er of IRRIGA· 
TIOl:'l AND POWER be pi e8 sed to .h te'::' 
,f , ", ' " 

(a) whetb~r Government" have 
\l""~rtftken tbe' progr(un;ne to senerate 

1 5.41 3.49 

0.09 

30.51 

503.18 

176.63 

1166.83 

power from indigenously built sets 
during the current financial year; 

(b) if so', the number of such indi
genously built sets that have been 
en$aaed in thermal power generation 
during this year; and ' ., 

(c) the details of lhe steps taken ~ 




